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DR. MURLI MANGCHAR JOSHI:
The only thing is, you continue to smilc.

THE DEPUTY CHAIRMAN: If you
ask me not to smile, I will still do that.

SHRI INDER KUMAR GUIJRAL:
Let your smile be admired.

THE DEPUTY CHAIRMAN: Mr.
Gopalsamy called me a smiling guillotine!
I will continue to do that, But please
cooperate so that we can accommodate as
many Members as possible, to take up as
many issues as possible, within the shor-
test possible time at our disposal. With
these few requests, recommendations and
suggestions, 1 adjourn the House for one
hour. Thank youy.

The House then adjourned for Lunch at
eight minutes past one of the clock.

The House reassembled atter lunch at
eleven minutes past two of the clock,

The Vice-Chairman
Khaparde) in the Chari.
. GOVERNMENT MOTION re. Draf
Agriculture Policy Resolution—Contd.
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SHRI V. NARAYANASAMY (Pon-
dichery): Madam Vice-Chairman, thank
you for giving me this opportunity to
speak on a very important subject, Ag-
riculture. The Ministry of Agriculture has
not been discussed in the House in the
last five years. 1 support the Agricultural
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Policy Resolution which has been pre-
sented by the hon. Minister in this
House.

Madam, in this country more than 85%
of the population, directly or indirectly, is
involved in agriculture. But the benefits
meant for the farming community,
whether from the State Government or
the Central Government,
reached them for the last 40 years. Our
farmers are in the traditional farming
area. Therefore, when the new scientific
farming started, there was a dicussion
going on in the country whether the
farmers would be able to adapt themsel-
ves to the new system or ngt. But,
unfortunately, in India, we know pretty
well that through the traditional farming
we are not able to get the required
quantity of foodgrains. Therefore, scien-
tific farming was adopted and our farmers
were very quick in carrying it to the field
and we are getting very good vyields
today. The credit should go to our far-
mers who are toiling in the field# for the
purpose of getting more crop vields.

Madam, while appreciating the efforts
of our farmers in this regard and the
keen interest that the hon. Minister is
taking in helping the farming commumity
in this country, I have certain suggestions
to make for the improvement of the
farming sector. Let us take the water
management in the agricultural field. It is
very vital and very important. The hon.
Minister cannot say that it is a State
subject; We have discussed it today
morning also. It is in the Concurrent List.
As regards the inter-State water disputes,
which are existing between various
States—water is the main component
needed for agriculture—adequate atten-
tion has not been paid to them. Madam,
on the one side, we see in the Northern
States that 40% to 45% of water is not
being utilised and it goes to the sea. On
the other side, in the Southern States,
like Karnataka and Tamil Nadu, we find
that there is not adequate rainfall and we
have drought condition there. The hon.
Minister may say that the Government of
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India has come to their rescue and the
Nincth Finance Commission has allocated
fund for drought and flood relief. I quite
agree with him. But the amount given by
the Central Government to the State
Government for drought and flood relief
is totally inadequate. Apart from that, I
would like to submit that the relief opera-
tion has begn started by the State Gov-
ernments with their contingency funds.

Once again, the affected people arc the

farmers. Madam, as a persop coming
from the farming community, I know
pretty well, and the hon. Minister also
knows well, that when the crop is ripe for
harvest, it is damaged. Their crop is
attacked by virus and the whole crop is
destroyed. Ultimately, the farmer loses
income out of it and his entire family
suffers. As you know, Madam, in Andhra
Pradesh, some of the families committed
suicide because their entire cotton crop
was completely  destroyed by the virus
attack. Therefore, the first and foremost
thing is water mamagement. Madam, it is
not the job of the Ministry of Water
Resources alone. I would like to stress
this point. There should be a cordinated
effort between the Ministry of Water
Rosources and the Ministry of Agricul-
ture. The Ministry of Water Resources
has been negotiating with various State
Government for harncssing water for irri-
gation and other allied purposes. The
Ministry of Agriculture should also be
involved in that so that the benefit goes
to the farmers.

Madam, today morning, the Cauvery
water issue was raised in this House. A
dispute is going on among the different
States, i.e. between Maharashtra and
Andhra Pradesh, between Karnataka and
Andhra Pradesh and between Punjab and
Haryana. It has become a permanent
problem which is going on between diffe-
rent States. Therefore, water manage-
ment is a very important issue. In fact,
the hon. Minister knows very well that
linking the Ganga and the Cauvery is a
very important project which was envis-
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aged about 20 years back during the time
of Pandit Nehru and Shrimati Indira
Gandhi. But it has not taken off so far.
They have not even thought of it. Then
there was a project connecting the South-
ern region also. But that has also not
taken off so far. Madam, if there is
proper water management, we will be
able to give to the farmers 70 per cent of
the water that is available for irrigation.
Today, we have come to a stage where
we are going in for drip irrigation. The
Northern States are starving for water
because the ground water potential has
got depleted. Therefore, we are going in
for drip irrigation in the Northern States.
So, adequate attention has to be paid in
this regard. The inter-State water dis-
putes have to be resolved. The Ministry
of Agriculture also should be involved in
it.

The second important thing which I
would like to mention is, in the Southern
States the farmers are going in for inten-
sive cultivation. So far as rice cultivation
is concerned, the farmers in the Southern
States get three crops in a year. They are
planting seeds of high-yielding variety.
They are also planting high-yielding vari-
ety of sugarcane and cotton.

1 have read the whole policy. In some
States the basic necessity of electricity
supply has not been fulfill‘f =d. The far-
mers arc not getting electricity supply on
a priority basis. In that process the far-
mers are not able to irrigate their crops
though water is available. So, in this
conection, the Central Government
should issue a general directive to the
States. The States should be told that
whenever the farmers need electricity for
the purpose of irrigation, they shouid be
supplied electricity on a priority basis. It
is being done in the Southern States. 1 do
not know about the Northern States. The
farming community is suffering. The far-
mers are spending more money on irriga-
tion. They are using diesel engines which
cost more. So, the cost of production has
increased. Therefore, they are not able to
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get the required income. Some attention
should be paid to this area also.

Madam, there is a large-scale migration
from the rural areas to the urban arcas.
] This is happening because the people are
not getting regular cmployment in the
fields. Why are they not getting regular
employment? The Minister in his presen-
tation has stated that it is due to sub-
divisions and fragmentations of the land-
holdings. Very small land-holdings are
there. Moreover, if the people are as-
sured of regular employment in the rural
arcas, they will not go to the cities and
towns. The Government of India created
a separate Ministry, the Ministry of Food
Processing Industrics. This Ministry s
meant for the purpose of promoting agro-
based industries in the rural areas which
will provide employment to the people
who are in the agricultural sector. As far
as the production of fruits and vegetablces
s concerned, the statistics show that
India accounts for 11% of the world’s
production of vegetables and 7% of the
world’s production of fruits. In spite of
this, we are exporting fruits and vegetab-
les and also horticultural produce 1o
other countries for thc purpose of carning
foreign exchange. After the introducuon
of the new Economic Policy, this is being
done on a larger scale. By starting agro-
based industies in the rural areas, by
giving employment to the rural people in
the vegetable and fruit processing indus-
tries, we will be able to get value addi-
tion which will not only increase the price
of the vegctables and fruits but also bring
more foreign exchange for the country.
Unfortunately, the number of industries
that have been set up in the rural areas is
minimal. Even the foreign investment
that has been offered to set up various
industries in the agro-based sector is also
not up to the expectation. But when
some industries are sought 10 be set up,
there is widespread criticism from the
other side, from the Opposition parties,
saying that the industries that are coming
are going to kill the industries in this

country. Therefore, 1 am very clear in my
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mind that there should be more agro-
based industries. The farming community
needs to be given good protection. By
these agro-based industries, there will be
competition in the market which will
enable the farmers to sell their products
at a higher price. Apart from that, be-
cause of value addition, the Government
will be able to get more revenues. There-
fore, the steps taken by the Government,
the efforts made by the Government in
this direction are welcome. But we are
not satisfied with the performance that
has been made. I would like to know
from the hon. Agriculture Minister the
arcas where the agro-based industries
have come up op a larger scale. On the
one side, we become panicky when we
find that there is going to be a lesser
sugar-cane production and we import
sugar from other countries. By the time
the imported sugar reaches our country,
there will be a bumper crop in India.
Apgain, we become panicky because we
are not in a position to sell the sugar that
is avajlable inside the market. Why don’t
we plan properly about the possible
sugar-cane production in the country?
Why are we not planning well in adv-
ance? When we know that in some areas
there are drought conditions and, there-
fore, there will be lesser sugar-cane pro-
duction, why don’t we plan? Why don't
we encourage our farmers? Why don't we
give incentives to our farmers? Slowly,
step by step, the incentives that are being
made available to our farmers for the
purpose of raising the crops are being
withdrawn by some States. 1 am not

pinpointing any particular State. The in-
centives are being withdrawn slowly,
Concession is being given to the farmers
in respect of electricity consumption, This
concession is also being withdrawn gradu-
ally. The Goverument is also giving sub-
sidy for planting high-yieling varieties.
This is also being reduced. pesticides
which are available on a subsidised basis
are being sold without that subsidy. At a
time when we realise that fertiliser is a
very important and vital input. . .
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sft dpame: IqRwee TR, § o fufie
FEuEnt R W WA Wnl N WR-ER
W IR A N T R B R
o 3R A e ) Rl % ¥ 9 el
Dy yRamNmA T @ wAR A 3w
N WD TR W N S Ik W S
At T W 3 & wm Wl

My point is that you advocate a
remunerative price to the farmers.

IJENTEY (Fo TN @rad): VeI S,
T WA AW R NN AR W@
AR

SHRI SOM PAL: Madam, because he
is making a point, I wish that he supports
my point for giving a remunertive price
to the farmers and not doles by way of
subsidies. We don’t want to be beggars
always. (Interruptions)

SHRI V. NARAYANASAMY:
Madam, he may have his view point. The
Government of India is givipg subsidy, in
a way, to big farmers. But there are small
and marginal farmers also who need
subsidy.

SHRI SOM PAL: Please don't make a
point that is not a fact. I am not a large
farmer. ] own only two and a half acres.
That is on record. And, please amend
yourself. (Interruptioans)

SHR1 V. NARAYANASAMY:
Madam, 1 am giving my view point. Let
him make his point. 1 am expressing
myself for a particular section of the
farming community which needs subsidy.
(Interruptions)

SHRI KAILASH NARAIN SARANG
(Madhya Pradesh): You are not a farmer.

SHRI V. NARAYANSAMY: You can
say that 1 am not a farmer,
but...(Interruptions) The businessmen
will not understand farming. What can I
do? 1 can't help it. (Interruptions)

SHRI SOM PAL: But I have made a
construetive suggéstion.
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SHRI V. NARAYANASAMY: Yes.
So, Madam, I do not subscribe to this
'theory because, when the farmers are
‘given subsidy, they do not become
beggars. The Government is giving
something to them for the purpose of
cnabling them to raise the yeild of their
crops in the field. But you want to give
them at the last stage when they go to
the market. You do not know the
amount of malpractices that take place in
the market. So far as the fertiliser subsidy
that has been given by the Government is
concerned, I would like to submit to the
hon. Minister that though the same
amount of subsidy of Rs. 6,500~ is being
released by the Government of India,
because of the different methodology
adopted by it, on the onc side prices of a
particular variety of fertilisérs, especially
Urea, have come down because of a
reduction- of 10% that has been made,
and on the other hand, for other
varieties, the prices have gone up by two-
fold. The prices have been increased by
100% or more. The farmers are fecling
its burden. The hon. Minister also knows
it pretty well. I want the han. Minister to
rectify it because it affects more than
80% of our farming community. Right
from 1980 till 1992, the prices of
fertilisers were not increased. I sccept
that. At the same time, I feel that there
should not be a 100% increase at a time
because the farmers will feel the burden
of it. As far as the support price being
given to the farmers is concerned..(7ime
Bell) Madam, 1 have not started even.
(Interruptions)

THE VICE-CHAIRMAN (MISss
SAROJ KHAPARDE): You have not
started even! You have already taken 15
minutes and you say you have not
started! (Interruptions)

SHRI V. NARAYANASAMY:
Madam, the support price which the
Government is giving is not sufficiént, on
the one hand. On the other hand, the
hon. Minister every year comes here and
says that I am increasing it by Rs. 20~ or
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Rs. 30~ per quintal and then they go by
the prices fixed by the Bureau of
Agricultural Costs and Prices.
(Interruptions) But that itself is not
sufficient. I subscribe to the theory that
the market price should be fixed in the
market itself. Don’t give them the
support price at that time. You give all
the facilities to the farmers at the earlier
stage itself. That is my theory. That has
to be done so that the farmers do not feel
the burden of purchasing these items that
are required for the purpose of raising
their crop yield. That is what I would like
to request the hon. Minister. Why are
you removing the subsidy and giving it as
support price? That is a different theory
and the hon. Members from the other
side will say, “You give more money at
the time when I go to the market”. That
kind of a theory doesn’t work. If you give
it at various stages—whether it is seceds,
whether it is fertilisers or whether it is
electricity—the farmers will definitely be
benefited by it and you will be giving it at
the right time to them. Therefore,
Madam, this has to be considered.
Madam, there is one areca where 1 have a

~ complaint and on which the Members of

this House will also agree with me. As
far as the research that is going on in
various universities and laboratories for
the purpose of improving the varieties of
seeds and producing high-yielding seeds is
concerned, 1 am pained to say that even
after 40 years of Independence, we find
that the results of the research work have

not reached them at the appropriate
point of time. It takes a minimum of five
to ten years. Why is it like that? The new
varieties which have been developed are
going to add to the welfare of farmers. It
is going to increase production. The
farmers are prepared to accept new
varieties of seeds that have been
developed by various universities and
agriculutural research institutes. When a
particular product comes to the farmer
for the purpose of demonstration and
then adopting it, it takes a pretty long
time. Why does it take such a long time?
This is the area om which the hon.
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Minister should concentrate because by
doing that alone we will be able to
increase our production by more than
10% every year.

Madam, 1 am very proud in saying that
as far as grains are concerned, its
production has gofe up beyond our
expectations. We don’t even have
godowns to store them. Now there is a

minds of the officials of the Ministry of
Agriculture and also the Ministry of Food
that non-availability of godowns would
cause damage to more than 30% of our
crops. Qur farmers have contributed their
might for achieving this record level of
production. They have also made a lot of
efforts for getting more varieties of seeds.
We see that prices of pulses and oil are
going up. What does a farmer get by this
increase? At what price these
commodities are being sold in market?
We should also concentrate upon this
area. The co-operative societies are there
to protect interests of fapmers. I am very
happy that the hon. Minister has said that
co-operative institutions will be
strengthened. I find that in most of the
States the co-operative institutions have
not held democratic elections. These
institutions are being run by nominated
members. As a result of that thesc co-
operative societies are not able to
produce the desired results. Therefore,
Madam, whether it is grains or whether it
is pulses or whether it is sugarcane, the

important things are that there should be-

proper planning, proper infrastructure for
giving benefits to farmers and to enable
the farmers to sell their produce at an
appropriate price in the market. These
areas should be concentrated upon by the
Government.

Madam, I am very glad that the hon.
Minister has said that agriculture will be
given the status of an industry. I would
like to read that particular sentence. In
paragraph 11, the hon. Minister has
stated, “The Government will endeavour
to create a positive trade and investment
climate for agriculture on a par with
industry. The objective of the

[2 AUGUST 1995]

Motion 274

Government policy will be to develop
effective system and bestow similar
benefits on agriculture as exist in
industry.” Madam, for the last two years
the Minister has been telling that industry
status will be given to agriculture. Instead
of stating it here indirectly, he should
have stated it directly. There also the
Minister says, ‘I am very glad that the
collection of tax and all these things will
not be there for the farmers.” 1 quite
welcome it and this is also going to help
the farming community.

Madam, vyesterday we had been
hsteming to hon. Members one after
another raising the issue of money taken
from banks by the big industrial houses
which is running to more than Rs. 30,000
crores. They have not paid back the debt
while the small and marginal farmers are
promptly paying it back. Therefore, there
should be co-ordination between the
Agriculture Ministry and the Finance
Ministry. Grameen Banks in rural areas
have been developed. This needs to be
concentrated upon for the purpose of
giviag loans to the farming community
because most of them are not getting
loans. Loans that have been given to
farmers reach them at the time of
harvest. 1 have made this point in a
meeting. I had told there. When the
farmer raises crop, the loan does not
reach. Then the farmer goes to the
money lender and he becomes a debtor.
This is happening. The farmer is further
burdened with that. These are the areas
where co-operative movement has a role
to play in tying-up with institutiions so
that the farmer gets the loan at lower
rates of interest at the appropriate time,
and to supply fertilisers when the farmer
needs it.

1 have an apprehension this year. Now,
the Kharif season is over as far as the
fertiliser is concerned. We call it ‘Samba’
secason in South where shortage of urea
will be there in the country.

SHRI JAGESH

(Maharashtra): Even
(Interruptions)

DESAI
in Punjab also.



275  Government

SHRI V. NARAYANASAMY: There
is a shortage of urea. I am telling, after
3-4 months there will be a shortage of
urca. I have my own source of
information. (Interruptions) The hon.
Member can clarify the position.
Therefore, the hon. Minister has to plan
it well in advance and must have
adcquate stock of fertilisers so that urea
and other items are available especially in
Northern States and also in Southern
States so that the farmers are not affected
when the sowing season comes. Madam,
there arec two more points and 1 will
conclude.

THE VICE-CHAIRMAN (MISS
SAROJ KHAPARDE): Please conclude.
You have taken a lot of time.
(Interruptions)

AN HON. MEMBER: You are

supporting the Central Government!
(Interruptions)
SHRI V. NARAYANASAMY:

Madam, I do not want to answer him
now. The Minister will answer.

As far as the comprehensive crop
insurance scheme is concerned, this is
onc area where farmers will get
maximum relief. 1 would like to stress
this point very much. That was also on
the agenda of our party and the hon.
Minister tried to implement it in some
States, but most of the States have not
implemented it in right earnest. When
the crop fails, I have found, the families
of farmers are in peril. They do not have
any relief and ultimately they have to
borrow by mortgaging their lands. Then
the cntire family is totally indebted.
Madam, by the comprehensive ¢rop
insurance scheme, the farmers will
defenitely be benefited. This should be
introduced by the Government of India
and implemented in all the States as a
uniform policy. Then the farming
commumity will get relief which will save

the farming community from the clutches |

of debt which will, in turn, save families
from total destruction. The crop
insurance scheme has been successfully
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implemented by some of the States. The
hon. Minister went and inaugurated this
scheme.

We are doing very little to the farming
community while the farming community
is able to contribute their mite for the
development of this country, whether it is
raw materials or be it feeding the whole
country. It is the farmers who are the
backbone of the country and 1 find that
the incentives that have been given to the
farmcrs are not adequate. By the New
Policy, 1 feel, they will be getting the
benefit. 1 have given my suggestions to
the hon. Minister  for creating
infrastructure. I would also like to
suggest creating of facilities for getting
more production from the farmers. The
Government should not, out of panic,
import when there is deficiency because
of the pressure mounted on them, and
when there is a bumper crop, they should
find unable to push up the product in the
market. That kind of situation should not
be there. Secondly, water disputes among
various States have to be settled. 1 feel
the Minister can intervene in this matter.
By all these things, the agricultural sector
can definitely be saved. With these
words, 1 conclude, Madam. Thank you.

F YW W O & R D | WS N W
oF 3R v ug R TR W i st S
weE @ W W g sk andor fGem @ T@
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A TyftAR 2 F W A e O W T A
aofefy @ gy Fraen gl

R Wi e fRoR R

st A F SR A el & 9| =
@ & ol M W R @ svfen ¥ S A
1 A g R E, 9% R F angEr 3 9w
gl

o g2 H it fowarash ¥ 78 @ T o %
garn @ § wdl o @ ok TR W
TE A T W A g R g s AR @
fm g ® am Fh AT @ = PN,
miu f5FR, @ o @ wuEw fq @M
afen s & T Fw & F W ndew W
el 9, 3% gy ) &t w R 3w
A Faa us g & sfit ¥ 3 faoleht &
FR IFA fuFr ¥, 3 Ao fawd F I
HaEr ¢, T @@ * vag ¥ W 3k 7 wm
T F TR 3R F oW N S uge
&9 A o wn fam & w9 3 9 @ e F5f
st o foFE R W@ FA, @ AT A @
et 41 ofx 5EQ qo1 9 ok qER @ @
afew sfuiw w9l ¥ g s, W A SF@
A FWF I Ha FOA IQ A IEEE TH 9
¥ o fF T 9 fywdl @ foen R u S
wn W sl 3% s 8 fawdl ¥ fad o
T @ W wF & A @ gae gl @
gFa 3, T TU F o friwE I =
awa R

oft o1 i (o v SwE S, o
R W W)

st et o 3 grim T @ W e
7 2 fak oo a0 IEE ¥, A A gedfa
¥ ofeeafear ofaffa @ @ 21 @ & wEn A
aren 33 W 7€ wEm fF ofe I sk apiv
g @ IR gfFa se A Fsfga e 2 @
N owgea & I gE MW R
menarera, ¥ fafnd @A e ol 3@ daem
F e 3 fabm g el @ o fawal ¥
ford ImErdl v v TR st o, R o
qES &, W AN afs Gad aend § w9
JF A TH)
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% v #fy S ¥ ww A ¥ o A8 FA ™ R,
g w2 g@ A W@ ) wWHt "9e ¥ wamEa
# a9 T @ R, T I D va ad @ SR
whyan T R a9 fasa @ afen, wwR
way wel #wd € afee ®fE 743 sfona
FAEEn o o il F R} e m W Q@
ferd SATEn, WWn 68 Wlawa % w4
WY Ffe W enufa R 1 FH e o wEy
FgT YoM 23 e TG WA 29 F A1 Y
3 apl weg iR dfewa N SEvEFEa H @
FA W FE FH F@ {1 3T F e weEql
F=1 o #fe Y www ¥ sk A, §@
R WR 3am fre QU sddfies sares
s o waffus weR R, @@ W OFE w
@o-dY amafia & ok za @ Y, = T
a7 fal Fo Torifas <o W &, ¥ am @ S
e, a% foTd HQ § fF Fa ol wedw &y
F1 favm sima @R 9 Afad # 2@ & R,
g 2 @ 21w WR FE WA ARy W,
Fgfre wwe ondt uE ¥ Ad, 38R @ W R

“Agriculture still remains the most
pampercd section of the Indian
economy which nobody can buy,
even Government would not buy
this theory.”

A 39 wFR A wr@ FEn fram & fem ok g
¥ fed & s A w0 ¥ 3 I9F IR A
srfirga ol sy A @ e R}, sen A
o T8 e @ R W SR % S ¥
Aa-doré afcs s, D TG 9 A TR A
am ¥ fa o giew z@ ¥, e 3R and
A, 37 fou A o SR Hfaed wR T
Fag A I Y o Ay F @ F IWA W
MU A om, TR TR h R & fw
quo 3, @ga 7RE A T ¥ w=-21.2 Wawm,
preel! Wi faw | 32.9 Wewm, Mg T 10
sfrera, s 22 wRrem, g Ak wTER 45
gfererd, #9910 SfavE iR warg 7.3 Sfam
W 3T R A e ¥ o A Ff seazA &
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gfaadl B owA W@ A w0 aga
dvraarell 2w R @@ @ faw @ R
shifers & 2, 3uw Faa 11 Wena IR A
t afr v & wra vhifs 8 3% 52 wfawm
oy i A & el 15 B 15 werary S faw
WY o I P, 9w R X R S )k
A T@ Afed ¥ A P [WE T wEEry
& T 15 | 15 Soarg W fay # 3, 9% wma
# qrt W@ By Fkenr WA TW @ @
dwrgeed ¥ 34 W e g S @ R
A Mewm w, faget a2 & W ww
¢ ofedat wog R A W A o R, €
Haa A Al S W g W R, W@ F I
IuH 3 R AW F et o qw ¥ gF
& w3l T R araeed ¥ A @ s
faern W@ & Sa wRar &1 3R sreRifn et
%W f, A F v A, ofive oe % w9 Y
ol wererdl % w9 ¥ TN I €RR 9N ® fE
s3nﬁmat1fqaﬁaqﬁfaam%mﬂ%m
F GHY T IS T F & = A fag
63 AR W woE el faedt ¥ Rt @ 4
wia ¥ faepm ¥ sk aom @ v,
TG A 9@ F W T =2 e, T
aamsaﬁuftgmas?uéaﬁm
ard gy 3k 3ot fafvaa fay ¥ ARl AW
& Y, S T oW 21 3 | W 2
D, FFEA TS D, R AT T W W@ RS
o faa s A € arn gafee, T
sfrya seEren Ssnd off T W Yan F R
St a@ga gEg W ¥ ) @R e, wfa
wifa iR Tmdor S WX % YER N T4 *e
@ 2, a4z Pffe A ¥, uw 9 ¥ R ura
wEa W F ar sga e R

w

%w%%i

84

A Wia % ag ik A9 o| ¥ T
friem wonsh | @R e wag A %
Ty, TR wgg wifa & ) AT wg s I
am ? fF P AW F |gEt iy 39 A X
& 7 g For o A PR e B sk e v
IgH dfemw vm ko wdw sk wed
Al ot emafdt ) w=a fomn R
FaR Iuw WP T fyer fomam dha-aie sao
4 3 5 S WRA T g A ST 81
v aer e ¥ @ ok I W® 743
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gfaw }1 1991 # TR F ATER FA 7
sfrerd R = g9t o R vwfw HfE ¥ Qe
r 9E SR # A 61 wfawm W w,
VA W B A 36 Wy W i da-de
A 3 92 } 6 60 WavE F IR I8 T
g1 Wfava Swwen aafm @ ok s 30
sfaerd et ¥ IR 74.3 NRAw@ ! S oEEwm
3 M i @nl A s A S 9w GRR
A T, S qE JW AT T TE GG WS B ®
T TEE T AR Sl W TR, S
T, 37 Frown o I waem faw o
@ ¥ ol wiftm mim fewm, @@ Iw w .
AP @ W W YAW § fF arie ageE
Icia o ik garw A wies W1 R A
F4 ol Ff wEnAl @ T ==l A, TR
FanEl # oo ) T @k aa { Fen awa
§ &% Tret v 9 wheeR 1936 WA §
Fn o, fafrw e ¥ I g feod R
fF TR WA IR A anAeR S S
R o TH EAN AN V| 9% WA AW 7@ ¢, 9@ A
fee 2 wieem & s ¥ N 70 g
faoten 3, S gavg Sa Froma R, W A zE
TR faefaa =) @ worll ol aw e U
¥ gEwEen T €)1 36 T W wyfed I TE
g, FfR ot S Ied d9 wrke daes
s, v ol A ffer 1 qf & WA R
weh WEz 3o TER 8T A w6 TR TN T
dhiifers @9 328.9 Mforaa dRwt ¥ el @
144 fifag R | S 9@ 2 o g @
Ay ol ot wow A A wEel W W 165
ffer daTa 31 sa W 91 fferam ¥R
o U @ wf & vkt 52 Rt ¥ WM
= am F i 30 AR W ot ad
I % Hm o wEd § AR T o weh @
wd @ o R A T @ /) ¥ i
foos I MASHS R e @ @
2) = 9t W =m R W R Efgw s
@ s ot N ol wa e w0 oy
300 adl ¥ oF §a Frofo ol 3, o o ¥ o
¥ N A = @ ¥ e 300 = H
s A W R, T W R $R I
¥ fore soa w9 @ ad ¥ ot A W TR
Sfoam VA ageEd R @ ¢ W e
fawa % T6% foe TeEa S O @ omeR
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¥ ¥ grew g o diefem s fern wm
(Fmaua) A frR & A S o AW @ ]
anchern ¥ fo o€ A @ g WA wg W
) oam oA A Y e § T oawmowwe ¥
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Wy @ IvereE B oaw ¥ SEEEn 3k
sk ofy, e FR IEm F w3 Rufa Te @
w2 fR EE 16 3R 7 wfa s wma %
e % ¥ o 31 R @ wEw gl
w4l & fau vy = 3@ fa @, FEEn
afg &R W@ D T 2000 T @E 14 @
It FEA 900 I faEd uF AGH F
fou @ @EaE I F #Aosil ewme T
@i & ug 7 Fea fF i @ 2 IES FwE
M wha ) T A ey ¥ IER T Tl
S w1 ' I ¥ ol wE IR ¥ 3EH
ey F A\ A€ ¥ A IR N F IS
¥ fom sy ait fem = 3@ & w @
IqF IR W qEE AN FHA R

% foe amgE A A 9 saum T 2
A wd A B o vl F fag
s % fog W % g Tl ¥

e =fen fF Ff F fag S i sas =
ST 36 8, IEH S T fba S | R
I | §Q YFR W FA PN WA H AEAE

Fen afey, R wen afge dfE sE

s Fa A ¥ B w3}

ot 3 S F TR, I} Te Wit fiw ¥
w911 AFE 3@ NFH € BF s7.8 sfawm fROA
dine fraA § S 99 3R R 9 gl
8 77 oltwa S T W 39 %) 18.4 BR
fram E e g 1 Q2 TR 2 Adwa 7R
g 1.43 2 otk 13.6 1 wam feam & AR
qrg 2 ¥ 4 ¥RE s 1 i olwa 2,77 ®)
T9 YR ITEVTSEE Weedl, 89.8 Whaym fram
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¥ 20 s ofa ) W o ww g0 B
80 T Yl ¥ FW I AW a Feo &
=R A e 1 IEF AT umeaTre ®A
F S A% 2% w3 faerh o s Rt
YFwa N N wgw ¥ ™ FR wifa
&t R gFe @ o R RN aremwEd
E— < A o & A e, e S dm
el A o L R, IR W AW A wEE
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SHRI SANGH PRIYA GAUTAM:
Madam, plcase allow him.

IqTEy (FATH WA @) 9 FH
¥ oA ¥ agd o=h I w® @ ¥

st Qe fToet aR 8 92 & WHI a9
FFq TTar w1, 3@ 4 He WA WAl AT ® ).
Fo T o A F weR A fde wen aEar
% 5 @ i Sl B 3RS 3FE & Fear
I ot ® A, TEwa e #, fafwa
W A, Jagd A W, dgm S ek

I GEIVE €9 gEa Wk Wl #1 d Tw
PR X O § 5 TR IR T 9 daEn ¥
% 83 e ofa A fEad F fag 5@ } 9
¥ wg 48 9 ¥ HA ¥ «g 3R FTW 45
TR w4z o faurd el ¥ SR T FA
¥ ar Faa 16 ffaw IR Afafwa ot R
R @1 e T e & Rl § svm 47

ffera 3R ol A AW, T W TEC

Foll ¥ woe @ T, g8 9 ¥ 12 fHfemm
W W a9 o W U 3 Sefe gmY 9w
s oA ¥ ¥ Fr 83 SR oft 9 find
e W wRa ¢ % PR W Sh A W e
Rrené Afa B PR A = It sk sk s
& &9 ¥ = a frd e W O 36 Wiy
firen <HRR W 3% WY e IRd A O I
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weR aren A ¥ g 8@ & X fam A
et ¥4 @ A dgem AE R PP A S IR
@ o i o ¥ @ wEd ¥ (W W
) wew, d R fadw W N A
fr g sm ofiftes wHg ¥ s A
st W #E W gw 39 % AR

ITEWAY (FAMA VIR TAE): M9
e SRt famr sam 1 aTeen o 28 e
& woa fear T § otk aNE 9 ¥ A wew
deR A &

st WmOTer: gEY W et
2l wem SrEy: Wem @R

ITAVTAY (FEH VIS WAE): I
gyg FEx fo snam

st WHAT: S aF R T Gea HR
& ¥, IuH Faw 33.3 wava fifaa @ 9
¥ 67 shrem ¥ H0a 3R sk "R
WEH % ER R Iqew 20 w2 ¢ 3 fiad W
¥ B Aga EvEE ¢ A fed R ¥ ga
shag A o s SR A @& aF @
T ywe A Sl ¥ Foed For v W R
i Tl THEEn A qga &9 Wiy Sl ggd
¥ o ¥ Fed ol yuw A W A figd W
WHIE, e A € W R TR g v @
) e I FA F fog T A A 2 =i
A R AvEE W A S B R, AW B X
TSR F ¢ A g Y 3 @ ad i g
ot iRt 120 a§ 3 T, fer 100 T iR am
Al 72 w7 o @ ¢ & 60-70 ad ¥ srafilEw
B 9N ITh FE FEEH A WERT e
gura | el | 39 3l oftw f g &
fom, 4ft =1 w2 6y & fog | wHaag
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) u feafa @} w9 FR A SR @R R
M ed 2, IR fyarm o w0 9A ¥, T
N W SO TEEEn FR W amfla , 3w
ae o < Fft ¥ Fu fara ¥ fog AwPes oi%
¥ foru dwn wd frar T, 9% wed Gl T
sih et sdm dwnell # @ eggEA 3k
s w fran Y GE o afee, Ig R
W Y T WO TR =W R A
smavwa & afF foa B 3 ReaAl &
faFm & R w8, fFREM A N O Rerfaa
Fa w2 fegem F o St vowwTa Ff
off, a8 P 70 wF o= maen ot | areafE
FoAl A o=t srgmn € % T S Awfes
Afa R, € ofuw welch &1 3w fPem &
oSt @ = W & fom weEE T v
3 3@ A % wam A AR N IR R W
¥ fog, =R a8 WGk Jua &, AR A& gen
2 = o a9l ¥ ag M % HRw &, Fed @
Frw A from & @ N Rk B TwEA
qgaan & A S Ao o] wF BRAE B T
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DA AN R TR}, s R
¥ oo wER T A Sy oAk %
It WA e FRal @ R T R, @ W
a2 A-TIR A w1 O TR e @ Wk
o F, T A A Y g R eam W
wo @Y el 8 R W@ weer % g 3w
T YoR W Wion a2 1 NernE €|,
A iz s I 2, I vE =D S |
a1 R ¥ ok foe SR wedR qea R R
TN A RIS
A Wl ey W R R R e @
® ¥ A R g g W % 9 o e
e & o WA ¥, T ¥, a7 } w04 5
U B da 2@ o TR W fada W Reg
o o oA ore W @ W ) ok &2
A S 15 TR W FEw W, 3 9% 30
TR W B, A 6T AP e R
i } g W Ea g o g ) sl
i g Pralfe S0 wa Faa R s
%9 Ao B W T e wm

T g % R W gD WeR el W
W A g, IoeeEa W Rol, oEl & @
el ¥ e, ki 3, Rk wA,
s Frdg A8 A, sida T el B
T F TF TU, A T W I | TN 6K
W e A Ao W 2 A Rea W T
oY A T R A BN A o deEr @
el orr, YA W e B T e
aaw W PR Fela % R e @ A I
T AR A A SO TR I wm W
T9 550 T ¥R 4% | T WER X 9H
W WA gea FraflRe frm § 230 1wl
yeu FrafRa +@ WA oo wo gEFeTS
AR T R | R W 3R andfas Ngd
R @i TR TR I mwmtw
oW fE N S e e ek
FRIT @A ERamaAa N R
i e Wi F0 A WS T 9| |
e § U 3w R | e ¥ W
gy fram @ s ol wm 2 @ Sl
¥, A gy o weR T W R | SRe R’
o AR R R F o e W
e 4 § SEd dm Rad W T o
R e ald ¥ flw S omm & s
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Frort & Y @9 §, wieer ¥ 3 &)
FrERfEn o6 9 ¥ 9% I WO e
Srar @, IO R 3EH I 3 @ g3
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FEsfiio F I U AR TEEA F 4R
IGw WU = g e 9 9w sHeen siq
H |

v O% €W e @ agfad e wE ww
a9 oF et Ff Afd FF wwa T & o
sk 7 2w = e @ wom Sk A @ Ta W=
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oy e % Y oh-T weEd F T
- FimEeE @ e setE wed F =
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afy Sevem N gfE w WS N IaRT F
frr, ¥ % 3OA N TeH F oAU IM T
qerdt ¥ R ¥ A=y W WivA U w0
o ® ¥ T W SRune wg ® BR oS W i

¥ & & sno-fR W T} SE M S

Fra A IWIIN ) I T ¢ &5
o 9 P W et whE S @ AN W@
3 vER { Wi W e R, a6
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T | TR W F S W WA wmA ¥ weh
3 @ e ) sawen ¥ IR AnEl sRadw
gon ¥, IWl mogel e e R0 faad
EEl # IR WWER Y Wl o S8 &
R IH SARA P F A wEEn A wgfaa
R 1 goud g &t aifeg
e, # fm W3w A W § 3@ W F
arx Y Tl o W@ FE B R *
g a3-]3 ag TT S | Tel W W a-a
aeE w TE ad € fRrd Rt %) oamn )
S HEl W FIS G # WeT ¥ IN9 A
Fo AT F TR W I N W@ ik @ F
e ¥ a9 U GEAY | W e ¥ IT
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F IIEn Y| WY @ e § S sRr-a

aul #H B F HROI ToRUH % RREH Ogd
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) o oA o9 B, 9N ¥ o F
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T R IR M ¥ S qwar &) %R ot X
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Y Gt & IART § gl e st fifie w9
q Ha FraEt | o 5@

Wy & feu, § ¥g we Ged § % 39 W
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S 39 T EeR g8 R 9w fam @)
&= @ R o faam 3w SR W e
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ayfs ol &, 73 ol ¥ Fia gAY
e, I winam R o Red @@ %
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s 10 uhre fEam snafia €)1 gu IORA %
fau 5% 7% fem # ma, A0 Bew % TorE {
Y = g A T W g g ® (W R/
&) wypsl & Gy fafeen gRa @
[3aavmgey—sit ot Jrugorand dist-
€= gul

Zu Ieed # e afg o fram 3 @ R,
gfa 7 frery & areeg W gy ¥ IR & Sl
A # ¥, IEQ g9 W€ e gha ¢ B FRam
W YeTa o B F R gmar ¥ WE W
@ % ot 7m wd H ofE GEER W SER WEdm
@ < vim ewg Bram ffaa fm ol swE
Frrmm & o (WG @ gA)

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Kindly conclude.
There are 4 more speakers from the
Congress Party.

st Y@ T Won: TR W W g FhOR
& A Y ¥ wo T § o FRAR®
IR U I9ET W gond ®, 3§ W e
FFR WA G 9 Afed | AW & T DA
§ @ B a% ¥R I @ 9 | RO
TR FE waay T okl Fi I
W Ta TFR F gew @ oFw R uEm frad
= =

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): You have taken
more than half-an-hour. Kindly conclude.

st g Hion: facga dacls W W g
FOF TEE F T qgd 9@ 0 FH K

sf on ) w IEh o Afuml @ giHhm
HET TIM a9 o FER FA F Iaed # T
F1 T, ¥ awaw T w1 S
wFEr g = W Al g9 sfusr W
11 =t e 7rad Togd @i w3 & fag
Sy foym @A) 3 fga B ¥ W@
Garas fFal 9T gEd FAR @ SRR
T AR Bde F% TR aw wEm T
o WA ST A KT # Sl o el
sfirEr 3w 28 o e R sfieran H
dm A offgs fn Tu= Gl g W e
arer ofy ¥ fren ) TF ETeg % ®9 4
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fore sy | drEt, AfTE Fag @y ol weE
¥ e 9 | WREY T R s wfee 3
R from 9, d@f a oY FEE S 23 93
a9 e TE Y ® rom

STEYIE FRIEd, IR 9gF-9gd  G9ER
& = fF S R e W owEa R

SHRI RAMACHANDRAN PILLAI
(Kerala): Mr. Vice-Chiarman, Sir, I care-
fully listened to the speech of the hon.
Agriculture Minister. He had expressed
some pious wishes about progress and
prosperity. 1 am sorry that he has not
explained as to how this policy is going to
achieve the pious wishes that he has
expressed. I have gone through the Policy
Resolution many times. I find that the
main thrust of this Policy Resolution and
the major policy formulations are anti-
peasantary, anti-agriculture and anti-na-
tional. The Resolution ignores the inter-
ests of the majority of the peasantary in
the country. It only takes care of the
advice of the richest of the rich. Hence 1)
stand to oppose this Palicy Resolution
with all the strength at my command. 1
also disagree with the form of this Resol-
ution. The form is vague and the words
used are vague. This is intended to hood-
wink and confuse the people. I may call
this document a master piece of deceit.

This document adopts two methods for
achieving this. One is that this document
underplays the challenges that we face in
agriculture. The second is, as 1 explained
to you, this Resolution uses the most
vague formulations in general, when it
refers to the future programmes, in par-
ticular. All these vague formulations can
be interpreted and misinterpreted In
many ways. Let us examine the major
challenges that we face in the country.
According to me, the most important
challenge that we face in this country is
how to ensure food security in the coun-
try. 1 do not deny the fact that we have
been able to achieve some progress in
this particular field. But, the rate of
growth, the present growth, is not at all
sufficient to ensure food security in the
future. The hon. Minister has said herc
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that we produce 190 million tonnes of
foodgrains—of course, the Economic Sur-
vey says that it is 185 million tonnes and
also the Annual Report of the agriculture
Ministry says that it is 185 million tonnes.
Let it be 19 crore metric tonnes. But,
what is the estimated requirement by the
end of this century? The estimated re-
quirement by the end of this century is
240 million tonnes. So, that means during
the coming four ycars we have to pro-
ducc 50 . ghillion tonnesgmore of foodg-
rains in til!lﬂ?: country. Wig? is the present
average rate of growth? It is between two
million tonnes and three million tonnes.
That means we can only produce in the
coming four years, if the monsoon is
available, maximum of 12 million tonnes.
That means there will be a shortage of 38
million tonnes of foodgrains. 1 am aware
that the Agriculture Ministry is making a
propaganda that we do not require this
much of foodgrains. I disagree with the

calculations of the Agriculture Ministry.
The calculations of the Agriculture Minis-
try are based not on realities because the
Ministry is calculating on false calorie
basis. The Ministry is asking, ‘“Instead of
cereals and pulses, why don’t you use
meat, why don’t you use chicken, why
don’t you usc eggs, why don’t you use
milk?” That way the Ministry has ex-
cluded many number of calories. In that
way they try to calculate and they say we
require only this much. So, the calcula-
tions of the Agriculture Ministry are
based not on real situations. Actually,
this is not an innocent move. This is a
move to give up priority on foodgrains
production and to give priority for export
oriented agriculture.

I am not opposed to export of agricul-
tural products, What we produce in sur-
plus and what we have in surplus we have
to export. But we are opposed to the
export-oriented agriculture. What does it
mean? It means giving up priority on
foodgrains production. That would be a
very, very dangerous step. I fear if we
give up our priority on foodgrains pro-
duction, of course, our sovereignty will
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be in peril. Many of the spokesmen in
the Agriculture Ministry and also tfie
present Foreign Minister, for the last
three years have been again and again
repeating that thing. What is the sanctity
of the foodgrains and self-sufficicncy? Let
us produce exportable items and go to
the international market, get money and
we can purchase cheap foodgrains from
the international market. Of course, this
is the prescription. When Shri Pranab
Mukherjee was the Vice-chairman of the
planning Commission, he openly said that
thing, he campaigned for that thing. If he
is willing to withdraw his statement let
him withdraw. This is the presecription of
the IMF the World Bank, multi-nationals
and all the developed capitalist countries.
These developed capitalist countries are
facing certain problems. They need cheap
raw matcrial, they nced cheap horticul-
tural products, they are also facing a glut
of foodgrains and dairy products in their
domestic market. They want to sell their
items and they also require cheap items.
That is why they are telling all the third
world countries, “You on produce all
these exportable items and come to the
international market.” Now, in the inter-
national market, we can sce the prices of
primary commodities are coming down.
We all know that fold grains can be used
as a potential political weapon. They can
do arm twisting and 1 do remembecr, that
was in 1976 when the First World Food
Conference was held. The Then U.S.
Secretary of Agriculture, Mr. Earl Butz
said that food was a weapon. It is one of
the principal tools in our negotiating Kkit.
So, we are willingly moving to put our
heads into the trap of the developed
capitalist countries. If you look at this
Draft Agriculture Policy Resolution, you
have put everything together, but you
have not given priority to sclf-sufficiency
in foodgrains. This is onc of thec most
important aspects which we should not
forget. And what all the items that you
exported last year? You claim that our
agricultural exports increased. You ex-
ported pulses. The quantity of pulses
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exported during 1994-95 was 59,497 ton-
nes. What does the Economic Survey say
about the production of pulses? I* says at
page 122 that production of pulses in
India has been stagnating around. ...

AGRICUIL
JAKHAR):

THE MINISTER OF
TURE (SHR!I BAI.RAM
We have imported.

SHRI RAMACHANDRAN
We arc cxporting, Sir.

SHRI JAGESH DESAIL
was imported?

SHRI RAMACHANDRAN PALLAL
You please hcar me. you arc cxporting
pulses. This is the answer given by Mr. P.
Chidambaram to my question dated 31st
July, 1995 During 1994-95, 59, 497 tonncs
of pulses, valued at Rs. 90.36 crorcs,
were exported.

SHRI JAGESH DESATI:
ported?

SHRI RAMACHANDRAN PILLAL
You say about what 1s imported. This
issuc is this. If you look at the per capita
consumption of pulses during the last 30
years. you will sec that the consumption
has now declincd by onc half of whut it
was 30 ycars back. This is the item that
you exported. Not only this, but you
exported onions You cxported
oilseeds. And what happened in the mar-
ket? The price of pulses shot put to
Rs. 30 per kilo. Who benefited? Has the
Government benefited out of it? has the
Common man benefited out of it? Only
those who have access to the coridors of
power, thc richest of rich and some
traders havce benefited out of it, but not
the pcor peasants This is onc aspect that
I wanted to stress.

PILLAL:

How much

What is im-

also.

Sir, thc second aspect is that poverty,
unemployment, social inequalities in the
country, social oppression, atrocities
against the Scheduled Castes and
Scheduled Tribeg 8% the Backward Clas-
ses, atrocities against women, all these
issues are the serious challenges that we
face in the country side. But you arc not
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addressing yoursclf to these problems,
and you are also not mecntioning about
thc importance of land rcforms. I would
come later on to what you have referred
to in this document. The genuine land
reform measures can do many wonders in
our country. They could have increascd
productivity and production, they could
have gwen employment opportunitics to
the millions of unemployed, they could
have helped  cquitable  distribution  of
weaith, they could have helped in in-
creasing the purchasing power of the
poor pecople in the country, and they
could have been a vehicle for rapid indus-
trialisation in our country. That is not
done. It is only in the States where the
left democratic forces are in power that
genuine land reform mcasures have been
implemented. and not only the cconomic
aspects. ...

SHRI VAYALAR RAVIL (Kcrala)
Who is preventing the State Governments
from doing it?

SHRI RAMACHANDRAN PILLAIL
You are not saving this here.

SHRI VAYALAR RAVI: Who is pre-
venting them?

SHR]I RAMACHANDRAN PILLAL
This is your Agriculture Policy. You are
not stressing the importance of land re-
forms here. You have not mentioned the
importance of land reforms. It has a
soctal impact. 1t has a political impact. 1
do not want to go into all those dctails.
The point is, instcad of implementing
land reform measurcs, you are asking for
the status of industry to agriculture. Ac-
tually, what does it mean? Thc hon.
Minister referred to the report of the
Bhanu Paratp Singh Committee. He had
gone into the details of this report. 1 do
not want to go into those details again.
But what have you asked for? You are
asking for lifting of the ceiling provisions.
You are asking for credit for hoarding
and giving more money to foodgrains.
You are also asking for doing away with
all the regulations as well as removal of
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taxes. These things are not going to
benefit the overwhelming majority of the
peasantry in the country.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASMY): Mr. Pillai, do you
want the farmers to bc taxed?

SHRI RAMACHANDRAN PILLAIL:
No, Sir. At the same time, those farmers
who are rich should be taxed. They are
the people who should be taxed. The rich
farmers should be taxed. T do not say
that every farmer should be taxed. (/nter-
ruptions )

Sir, what I am trying to emphasise here
is that you arc not speaking about any
land reform measures which woul& be-
nefit the poor and the middle sections in
the country. You are asking for the status
of industry to agriculture. For whose
benefit? The richest of the rich. You are
not speakaing about the overwhelming
majority of the peasantry in the country.
You are only speaking about the intcrests
of a small, microscopic, minority-the
kulak section in the country. Thercfore,
Sir, after f{our decades of Independ-
ence....

SHRI BALRAM JAKHAR: May 1]
interrupt vou for a minute? Many I know
from you whether you have seen the
amendments to the land ceiling laws?
have vou, by any chance, come across the
land ceiling laws of the contry? If you
have come across the land ceiling laws,
how can you call the farmers, ‘kufaks’ ?
It is not proper on your part to speak in
such a derogatory manner. Please do not
do it. We have already put them under
ceiling. This is the only section of the
society which has been put under ceiling.
At least, give some credit to them.

SHRI RAMACHANDRAN PILLAI:
Sir, T am only speaking about the reality.
All the Five-vear Plan documents have
agian and again mentioned the import-
ance of land reform measures. They have
again and again mentioned about the

reluctance on the part of the Kulak
section, which controls the corridors of
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power, in  implementing land reform
measurcs. I am only quoting what they
have said. You may kindly read the
Eighth Five-Year Plan document. (lnrer-
ruptions)

SHRI VAYALAR RAVI: You should
also sce what this particular document is
saying.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Mr. Vayalar
Ravi, please do not interrupt the
Member. The hon. Minister has replied.
You need not interrupt the Member.
{Interruptions)

SHRI M.A. BABY: The Chair is inter-
vening. The Minister is intervening.

SHRI RAMACHANDRAN PILLAI: I
have a view which is different from
theirs. I am expressing certain views
which are different from many of the
views ecxpressed here.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Mr. Baby, don’t
say the Chair is intervening.

DR. BIPLAB DASGUPTA: En-
couraging.

SHRI RAMACHANDRAN PILLAIL

No, the Chair is always impartial.

SHRI BHUPINER SINGH MANN:
DOn’t you want the status of industry to
be given to agriculture?

SHRI RAMACHANDRAN PILLAIL
You spell out your views when your turn
COImes.

Sir, what is the position today, aiior
four decades of our Independance? Many
of my colleagues have pointed out about
it. We have floods and drought affectng
many parts of the country. The Govern-
ment has not taken sufficient steps to
cxpand the irrigation and power f{acilities
in the country. This crecates problems.
This is creating more problems for the
poor peasants in the country. One of our
learned economists. Shri Hanumantha
Rao, has said that drcught has now
become a tool in the hands of certian
sections to exploit the poorer sections in
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the country. The Government is not ex-
panding the irrigation facilities. The Gov-
ernment is not having a proper water
management policy. Not only that. There
are also iter problems coming up. There
is overutilisation of the ground water
which results. In the ground water level
going down. There is overuse of the
chemical fertilisers and pesticides. There
is the problems of sea water seeping into

the ground water. All these things are .

creating serious ecological problems Ac-
tually, this document is not addressing
itself to these problems with the gravity
they deserve.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Please try to be
brief.

SHRI RAMACHANDRAN PILLAIL
Yes, Sir, I am. And this particular docu-
ment is completely silent about the prob-
lems of the agricultural workers. it con-
siders that agricultural workers are not a
section of the peasantry. It does not
consider their plight. They are one of the
most important components of the
peasantry in the counrty. They have no
statutory fixed, minimum wages they
have no earned leave, they have no sick
lcave, they have no pecnsion and they
have no gratuity in most parts of the
country. And their unemployment is
grwoing and their miseries are growing.

I may not be fully correct if 1 say that
nothing is mentioned about the agricul-
tural workers in this document: some-
thing is mentioned. I want to read those
particular words. In para 10 it says,
“India has a natural comparative advan-
tage in agricultural exports because of
our lower import need of inputs. our
7 So you are

reasonable  labour cost
considering the Jow wages of the agricul-
tural workers, that particular evil, as a
virtue. This is atrocicus, Sir,

Then I do not want to go into other
details about regional disparities ‘and sec-
toral imbalances in the country.

Now, what are the rcmedies suggested
for solving the problems? Actually, the
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panacea suggested in this document is
higher prices and export. Of course, the
intention of cxport is also for higher
prices. [ also stand for remunecrative
prices. “Remunerative prices” means the

cost of production plus some reasonable
profit. But I am opposed to a develop-
ment strategy based on higher and higher
prices, because that cannot solve the
problems of the overwhelming majority.

SHRI JAGESH DESAI: This is a con-
tradiction.

SHRI RAMACHANDRAN PILLAI:
Exactly, because your whole strategy is
based on more and more prices and
market philosophy, because only those
who have a large surplus will get the
benefit. But my strategy, my view, is....

SHRI JAGESH DESAI: Just a mi-
nute, Even today, that does not reflect
the inflation. At present we are not
giving them more by way of support
prices. And infiation also is not reflected
in that. Even last time, only a five per
cent increase was there in the procure-
ment prices whereas inflation was nine to
10 per cent. So, to say that by that we
arc increasing the prices is not correct.

SHRI RAMACHANDRAN PILLAIL
This document, in paragraph 4, has asked
for a new orientation.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Kindly conclude.

SHR] RAMACHANDRAN PILLAIL: 1
am concluding, Sir, It has asked for a
new orientation: “Realization of a pros-
perous and  sustainable  agricultural
economy would require a new policy
orientation.” What does it demand ?
“Efforts through a favourable price and
trade regime.” So, the whole strategy of
development is bascd on prices and high-
Cv prices.

Sir, 1 come frem a deficit State with
regard to {oodgrains. There in Kerala,
always the prices of foodgrains are high,
but these high oprices of foodgrains have
not atiracted more private investment in
paddy in Kerala, So this cannot be a




311 Government

solution to all the problems. And who
will get the benefit of all this? Of course,
most part of the benefits will go to those
who have more surplus. So what I rcqure
is a policy, a development strategy, based
on morc and more social and State inter-
vention. That is why I ask for land
reform mecasurcs. 1 ask for more public
investment in irrigation in power, in sci-
ence and technolgoy, in fertilizer produc-
tion etc. I also ask for more credit
facilities for the poor and middle sec-
tions. 1 also ask for market protection for
the poor and middle sections of the
country. Now, thc Governemt is giving
up all thesc things. The Governement has
reduced its investment in irrigation and
power. The Government has reduced its
investment in scicnce and technolgoy.
The Government has taken away the
subsidies. The Government is incrcasing
the powcer tariff and water tariff. The
Government is taking all these measurcs.
The Government is offering higher and
highter prices. Of course, the basic ap-
proach of the Government is bascd on
the price philosophy. 1 stand for more
State intcrvention, more public invest-
ment, genuine land reforms, morc credit
facilitics for the poor and middle sec-
tions, more market protection for the
poor and middle sections and also for
taking necessary steps for protecting the
interests of agricultural workers.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Kindly conclude.

SHRI RAMACHANDRAN PILLAL
This Agricultural Policy Resolution docs
not address itself to these problems.
Hence, 1 oppose this Policy. 1 ask for
total reversal of the Agricultural Policy.

M gwr wEl@ (rm ww): W
ITREY HeeH, ¥ e Al & R ST
o9 wed S Ay w ey % fag www
@) wERW, XM A W weh W R fr o
Fifawd R A = Frafon gon @ e o
q TR W F T 65 FAT RO F ofa o
o WO g W YR wm ok e A aR
&R e fed wft R s werw W@ W g
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THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): No, no. It was
decided in the business Advisory Com-
mittee that the House will sit up to six o
clock, and if required, it may sit beyond
six o clock. So, I cannot agreec with whal
you said. No, I call Mr. O.S. Manian. e
will speak in Tamil and it is his maiden
spcech.

*SHRI O S MANIAN (Tamilnadu):
Mr. Vice-Chairman, Sir, first of all, 1
record my gratitude for the champion of
social justice, the hon’ble Chief Minister
of Tamilnadu Dr. Puratchi Thalaivi, be-
cause of whose benevolence 1, hailing
from a farmer's family, have the honour
to be a Member of this august House.

Sir, agriculture is the back bone of our
country and in reality, it is the farmers
whose toil to make the nation progress.
Only if farmers sweat out on the ficlds,
we can get our food for sustenance. That
is why the Bard of Universal man,
Thiruvalluvar, in a grand treatise on mor-
als called Thirukkural, Observes:

However they roam, the world must
follow still the plougher’s team;
Though toilsome, culture of the ground
as noblest toil estcem.

It 1s a pity that farmers who labour
hard all through the year to feed their
follow citizens, live in utter misery and
starvation. Farmers of our country are
born in debt, live in debt and die in debt.
Unless the centre takes effective steps to
ameliorate the conditions of farmers, they
will continue to suffer.

Although Five-year plans have been
laying emphasis on green revolution, the
woes of farmers have not decreased.
Farmers have no status in the society and
people arc reluctant to get their daugh-
ters marricd to grooms who are engaged
in farming. This is because people have
come to beheve that agriculture is a
gamble in which profits are not assured.
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Agriculture is not a gainful profession
and that is why farmers have to suffer a
lot.

Sir, the price farmers get for thelr
produce is far low to compensate the
amount, time and cnergy they spend in
producing it. Farmers growing paddy are
the worst affected because, the prices of
sceds, fertilizers and pesticides have gone
up three times. For example a 50 Kg. bag
of Di-ammonium phosphate is sold at
Rs. 550. Even after deducting subsidy it
comes to Rs. 505 a bag. Potash is sold for
Rs. 285, complex 17-17-17 for Rs. 380,
Urea for Rs. 172, and Supecr phosphate
for Rs. 140 a bag. While 50 rupces
subsidy is given on potash and complex,
there is no subsidy for super phosphale
and urea.

This is all because, the centre is not
consulting states before taking crucial de-
cisions on agriculture related matter.
Even GATT agreement was signed with-
vut ascertaining the views of states. Far-
mers arc still living in fear that the
subsidy on fertilizers etc. could be with-
drawn by the Government any time. 1

take this opportunity to appeal to the
hon. Minister to give at least 25% sub-
sidy on the total cost of fertilizers. Last
ycar, there was acute shortage of urea
and the farmers wecre put to lots of
troubles at a time when they needed urea
for their standing crops. This apart, crop
insurance scheme should be thoroughly
reviewed. Because this scheme, which is
meant to save the farmers against crop
damage due to floods, insects etc, is only
beneficial to the insurance company.

Sir, 1 wish to mention as to how
Tamilnadu Government is helpifg the
farmers. Our hon’ble Chief Minister,
Dr. Puratchi Thalaivi, with a view to help
the farmers, is giving free electricity for
irrigation purposes. Since it is in the
interest of the farming community and
the larger interest of the nation the
centre should not come in the way even
to truncate this scheme. The remunera-
tive prices of agricultural produces should



319 Government

be fixed after taking into account the
total amount, time and energy spent in
producing it. Then alone agriculture will
beccome profitable,

It is also the duty of the centre to sce
that middlemen and traders do not ex-
ploit both, the farmers and consumers by
procuring agricultural produces at a very
low price during harvest time and sell
them at exorbitant rate later. Agricultural
education should be included in school
curriculam and the latest techniques in
agriculture should be telecast throagh a
separate channcl. Short-term crops and
high-yielding varieties should be made
available for farmers to meet the ever
incrcasing food requircment. Our late
lamented leader Dr. M.G.R. sang:

Which natural resource is not there
in this country?
Why stretch our arms to
other countries for help?

It we have to cut down imports we
have no option but to help our farmers to
increase production. Our hon’ble Chief
Minister of Tamilnadu, Dr. Puratchi
Thalaivi has launched a programmec for
growing palm-trees in suitable areas. This
commecndable step will cut down palm-oil
import in the coming years.

Mr. Vice-Chairman, Sir, in thc larger
interest of the nation, we have been
demanding for linking Ganga and Cauv-
ery for several years. Such a thing would
indeed, be a symbol of national integra-
tion. But the centre has done nothing on
the matter. Our hon. Chief Minister of
Tamilnadu, Dr. Puratchi Thalaivi went
on 82 hours fast demanding the due share
of Cauvery water. The centre should see
that the interim award of the Tribunal is
executed without fail.

While implementing new agriculture
policy, the cerftre should keep in mind
that the interest of the farmers do not
suffer. With these words I conclude.

[RAJYA SABHA]
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THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Shri N. Giri
Prasad. Kindly be brief. Your party’s
time is 5 minutes.

SHRI N. GIRI PRASAD (Andhra
Pradesh): Will this debate be concluded
today?

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): No. It is not go-
ing to be concluded today. But some of
the parties have exhausted their time.

SHRI N. GIRI PRASAD: The Deputy
Chairman announced in the House that
at 5.30 P.M. we would take up Special
Mentions.

THE VICE-CHAIRMAN (SHRI1 V.
NARAYANASAMY): We will continue
tomorrow. But you can speak now. There
are only three or four Special Mennons
We can adjust them also.

SHRI G. SWAMINATHAN: You ad-
just them, Sir. Till what time are we
sitting?

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): We will sit up to
6 o’clock and if the House agrees, bey-
ond 6 o’clock. That was decided by the
Business Advisory Committee.

SHRI G. SWAMINATHAN: Now it is
5.30 P.M. 1 think it is better that you
start the Special Mentions.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): I know that also.
But let him spcak.

SHRI N. GIRI PRASAD: Mr. Vice-
Chairman, Sir, for the first time, we are
discussing  this  Agricultural  Policy.
Though it was announced some years
back by the Government, neither the
Parliament nor the Government was in-
terested in discussing this vital issue be-
fore coming to grips with the probiems.
Sir, before I come to the main subject, 1
would like to know from the hon. Minis-
ter whether the Punjab Government
under the Congress leadership has de-
cided to remove the ceilings on agricul-
tural lands. This is what I read in the

*English translation of the original speech deli-
vered in Tamil.
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newspapers a few days back. The Minis-
ter has protested against this reference
and said that the cecilings would be en-
forced. That is why I am compelled to
put this question. (Interrupcions). The
Punjab Government has decided to re-
move the ceilings on agricultural lands.
This is the statement. It would be in the
interest of the Congress party, in the
interest of the country and in the interest
of everybody if they do not pursue with
what they have decided because it is the
reversal of policies adopted by the Parlia-
ment and by the State Governments.
Anyhow, I would request the Minister to

consult the Chief Minister. While reply-

ing to the debate the Minister can clarify’

this point. If one State Government starts
this way, the other State Governments
also might do a similar thing. Moreover,
this has come out of your own Draft
Resolution. This Resolution does not
mention anything about the land reforms
except involving marginal and poor far-
mers. That means they might be having a
scheme to help them to some extent.
That is not objectionable. But, what ab-
out the imposition of land ceilings? In
many States it has not been implemented
fully. The problem still persists. In spite
of the Communists and many other anti-
feudal sections.

THE VICE-CHAIRMAN (SHRI
SURESH PACHOURI) IN THE
CHAIR) fighting for such land reforms,
this policy statement has not said any-
thing about the past experience in regard
to the implementation of the land re-
forms and about the future programme.
It requires a clarification and also a
policy pronouncement in such vital mat-
ters.

For the last several years the strategy
of the Government has mainly remained
dependent on monsoon. For the last se-
ven years, it has been said that the
monsoons were very favourable and the
agricultural production was also favour-
able. It was our fortune. I have no
grumbling on that issue.

4433 /RS/F—11.
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SHRI S§.8. SURJEWALA: Sir, it is
already 5.30 p.m.

THE  VICE-CHAIRMAN (SHRI.
SURESH PACHOURI): Let him finish.

SHR1 ISH DUTT YADAY: Sir, he
can continue tomorrow.

THE VICE-CHAIRMAN
SURESH PACHOURI): Mr.
how much time will you take?

DR. BIPLAB DASGUPTA: Sir, he
has just started.

THE VICE-CHAIRMAN
SURESH PACHOURI): Mr.
you can continue tOmMOITOw.

SHRI N. GIRI PRASAD: Okay, Sir.

THE VICE-CHAIRMAN (SHRI
SURESH PACHOURI): Now, we will
take up Special Mentions.

(SHRI
Prasad,

(SHR1
Prasad,

SPECIAL MENTIONS—CONTD.

DELAY IN REVIVAL OF TYRE COR-
PORATION OF INDIA LIMITED.

SHRI DIPANKAR MUKHERIEE
(West Bengal): Sir, 1 would like to bring
to the notice of the House the sad plight
of one of the Central public sector under-

+ takings, the Tyre Corporation of India

under the Ministry of Industry. This
Company wias referred to the BIFR in
1992.

So far as the revival of sick companies
is concerned, the final decision is vested
in the BIFR. In January, 1995 a Draft
Rehabilitation Plan was circulated by the
BIFR and all parties, except the Govern-
ment of India, had accepted it. After
dilly-dallying with this proposal for six
months, in the month of April the Draft
Rehabilitation Plan, circulated by the
BIFR, was sent back to the BIFR for
review. For the last three years this
Company is suffering for want of working
capital.

In one of the units where tyres are
! being manufactured, the Government of





